
,.^(HIGH couRT oF ASSAM, runcnr,eruoffiRADEsH)

From

To,

Sub:-

Ref: -

Madam,

Copy to:

With reference to the above, I am directed to inform you that you have beengranted Child Care Leave w,e.f, 20.01,2025 to 21.03.2025 (prefixing tg.Ot.2,25,suffixing 22.03.2025 and 23.03.2025), atong with station reave permission from theevening of 1g'o1.2025 ti[ the mornin g of 24.03,2025. Further, you are to hand overcharge to the civir Judge (sr. Divn)-cum- Chief Judiciar I\4agistrate, Bajari, before proceeding onleave.

Child Care leave.

Your letter No. DllBAJ/2025 lZ4lE dtd.08.01.2025

Smti Jayashree Bora,
loint Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Smti. Shabnom Choudhury,
District & Sessions Judge,
Eajali, Pathsala.
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Dated Guwahati, the 2oJanuary, 2025

Yours faithfully,

'dt_
JT. REG ISTRAR GI lj E

)2-o- O\ -Z_-oZt

Beltola, Guwahati-29, for
is sent herewith.
, Bajali.
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1. The Principal Accountant General (A&E), Assam,

- information. Copy of the apptication in jr"s.iibealoirlt
, The Civil Judge (Sr. Divn)- cum_ Chief judiciat Nigotr.ie.r the project Manager, Gauhati High Court.
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